FACTUAL AND ACTION TAKEN REPORT
OF JOINT COMMITTEE
IN OA 695/2019 (PB)

HARDESH KIRAR
VS
State Of MP and ORS

Date of Inspection- 16.06.2021 [Enclosure A]

Committee Members:-

I. Assistant Engineer, Regional Office, MPPCB, Bhopal
[I. Sub- Engineer, Regional Office, MPPCB, Bhopal

Date of Inspection: - 16.03.2021 [Enclosure B]

Committee Members:-

I. SDM (Revenue), Govindpura, Bhopal

Il. Additional Commissioner , Nagar Nigam Bhopal

[ll. Executive Engineer ,Regional Office, MPPCB, Bhopal

IV. Executive Engineer, Nagar Nigam Bhopal

V. Encroachment -in-charge, Nagar Nigam Bhopal

VI. Tehsildar, Govindpura, Bhopal
VII. Assistant Engineer, Regional Office, MPPCB, Bhopal
VIIl. Sub- Engineer, Regional Office, MPPCB, Bhopal

Date of Inspection: - 12.01.2021 [Enclosure C]

Committee Members:-

|. SDM (Revenue), Govindpura, Bhopal
Il. Encroachment -in-charge, Nagar Nigam Bhopal
lll. Executive Engineer ,Regional Office, MPPCB, Bhopal
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Status Report
Subject: In compliance of order dated 06.10.2020 in case of case no. 695/2019 (Hirdesh Kirar v/s
Govt. of Madhya Pradesh) by the Hon’ble NGT, Bhopal Bench.
Reference: HOMPPCB Letter no. 751 dated 07.06.2021.

Inspection Date: 16.06.2021
Inspected by: Shri Salman Khan Sub-Engineer, Shri Adarsh Malviya Assistant Engineer (C)

In compliance of order dated 06.10.2020 in case of 695/2019 (Hirdesh Kirar v/s Govt. of
Madhya Pradesh) by the Hon’ble NGT, Bhopal Bench a joint committee inspected the site on dated
16.03.2021 (status report of joint committee is attached). The following were the main key points as
mentioned in the status report :-

_ M/s Raj Homes to channelise the drain by increasing its depth and width behind the complainant’s
house and to divert the flow of existing drain with the channelised drain.

_ M/s Raj Homes to lay down a sewage network under PPP mode to Maholi Damkheda Sewage
Pumping House.

In the view of above as per the verbal directions received from the Regional Officer, MPPCB
Bhopal and HO Letter no.751 dated 07.06.2021, an inspection was carried out by the undersigned on
date 16.06.2021 to update with the progress on the matter. During the inspection following key points
were noted on the progress of work:-

. The construction of channelised drain is under process parallel to the existing drain with increased
width and depth of the channel. 70% of the channelization work has been completed as on the day of
inspection.

_ Tt was noted that a small portion of the wall has already been demolished to facilitate the construction
work, the remaining portion of the wall will be demolished after the completion of channelisation
work and the flow of existing drain will be diverted to the channelised drain.

. The laying of sewage network under PPP mode to Maholi Damkheda Sewage Pumping House by M/s
Raj Homes has not started yet.

With reference to the inspection, it is proposed that M/s Raj Homes be directed to complete the
remaining channelisation work of the drain and laying of sewage network to the Maholi Damkheda
Sewage Pumping Station at the earliest. The inspection report with photographs is being sent to you

for further action.

¢

(Adarsh Malviya) (Salman Khan)
Assistant Engineer ©) Sub Engineer
RO MPPCB, Bhopal RO MPPCB, Bhopal



Inspection photographs of the site in the matter of NGT 0A 695/219
on dated 16.06.2021

445054

Boundary wall has been dismantled




Enclosure-B 5

REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD

E-5 Paryavaran Parisar Arera Colony Bhopal - 16
Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com

Outward No. }4.50 RO /PCB/BPL/2019/NGT-695 Bhopal, Dated |5/ 07%/2021

To,

Legal Officer,
M.P. Pollution Control Board,
Bhopal (M.P.)

Sub: O.A. No. 695/2019 Hardesh Kirar V/s State of Madhya Pradesh.
Ref: Hon’ble NGT Principal Bench New Delhi order dated 06.10.2020

With reference to the above case Hon’ble NGT Principal Bench New Delhi by
order dated 06.10.2020 directed, “Let further step be completed by the District
Administration and the Nagar Nigam and report filed by State PCB on behalf the joint
committee. As done earlier by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR support PDF and not in the form of image PDF”.

As per direction, Sub Divisional Magistrate (SDM- Revenue) Govindpura,
Bhopal - Shri Manoj Verma, Encroachment In-charge, Nagar Nigam Bhopal - Shri
Nasir Khan & Executive Engineer MPPCB Bhopal - Shri A K. Bisen jointly inspected
the site on date 12.01.2021 mentioned in the order dated 06.10.2020.

On dated 16.03.2021 on the directions of Shri Manoj Verma (SDM
Govindpura) Shri Manoj Shrivastava (Tehsildar - Govindpura, Bhopal), Shri Nasir
Khan (Encroachment In-charge, BMC, Bhopal), Shri Anil Tatwade (Executive
Engineer, BMC, Bhopal), Shri Salman Khan (Sub-Engineer, MPPCB Bhopal) and
Shri Adarsh Malviya (Assistant Engineer (C), MPPCB Bhopal) jointly inspected the
site mentioned in the order dated 06.10.2020.

The factual status is enclosed here with for necessary action please.

Encl: As above (Total Page — |8 ) g/‘
(Brajesh’Sharma)
Regional Officer

Outward No. RO /PCB/BPL/Z019/NGT-695 Bhopal, Dated / /2021

Copy to:-
I. District Collector, Bhopal for information & necessary action please.
Commissioner, Municipal Corporation, Bhopal for information & necessary action please.

Member Secretary. M.P. Pollution Control Board, for information please.
Advocate Smt. Parul Bhadoria M.P. Pollution Control Board,
for information please.

:&b)[\)

(Brajesh Sharma)
Regional Officer



Status Report

Subject :- Order passed by Hon’ble NGT Principal Bench New Delhi on dated 06.10.2020 in
case OA no. 695/2019 (Hridesh Kirar V/s State of Madhya Pradesh).

As per the direction of Hon‘blc_ NGT (PB), New Delhi on dated 06.10.2020, joint committee
comprising the members Shri Manoj Shrivastava, Tehsildar. Govindpura Bhopal, Shri
Radheshyam Baghel, Revenue Inspector, Govindpura Bhopal, Shri Jagdish Patel, Revenue
Inspector, Govindpura Bhopal, Shri Adarsh Malviya, Assistant Engineer (C), MPPCB Bhopal,
Shri Salman Khan. Sub-Engineer, MPPCB Bhopal, Shri Anil Tatwade, Executive Engineer,
Nagar Nigam Bhopal, Zafar Sohail, Assistant Engineer, Nagar Nigam Bhopal, Shri Nasir Khan,
Encroachment Incharge, Nagar Nigam Bhopal and Patwari Shri Ashish Mishra visited the site on
dated 16.03.2021.Photographs are enclosed as Annexure 1.

1. During the joint committee visit complainant Shri Hridesh Kirar and Sanjay Mehta Director,
Raj Homes have produced one agreement Annexure 2 in which they have expressed their
consent over the matters as explained below. They have also produced one affidavit in support of
their mutual agreement as per Annexure 3&4.

2. Joint committee has inspected the whole site and found that remedial measures have been
initiated by Raj Homes. Raj Homes has started channelizing the nallah behind Shri Hridesh
Kirar’s house. near house no. D 538 the nallah which was earlier 5ft deep and 10ft wide has been
made 12ft deep and 20ft wide now. This nallah approaches the house of Shri Hridesh Kirar
where it has been made wider by 30ft and deep 15ft.Along with this one more nallah which is
coming from Kolua village meets in this nallah where it becomes 35ft wide. The above-
mentioned nallah is being constructed 30ft away from Mr Kirar’s house. This has resulted into
30 x 128 (ft) = 3480 sq.ft land availability which is a part of Mr Kirar’s land. Similarly, in North
direction also a land measuring 24 x 350 (ft) = 8400 sq.ft area also became available of Mr
Kirar’s land. With this the land of Mr Kirar is now not being affected by the nallah. Raj Homes
has also initiated suitable arrangements from the channelizing of nallah water. Due to above
arrangement Mr Kirar is now satisfied and has no issue with Raj Homes. Photographs and report
dated 17/03/2021 in enclosed as Annexure S&6.

3. Concerned officials from Nagar Nigam and Pollution Control Board have also approved this
arrangement.

4. Shri Sanjay Mehta from Raj Homes apprised that they have channelized the nallah so that the
water from the nallah would not enter into Kolua Village and Mr Kirar’s House and even in
condition of heavy rains the water from nallah will not affect the common people and will drain
out in its own way without creating any problem.

5. Officials from Nagar Nigam approved the above-mentioned remedial measures and are also
convinced that water even during the heavy rains will not enter into Kolua village and Mr Kirar’s
house.

6. Shri Hridesh Kirar has expressed his consent with the above-mentioned remedial measures
and expressed that he has now no issues left with Raj Homes.



7. Sanjay Mehta from Raj Homes also told that under PPP mode a sewerage network upto Maholi
Damkheda Sewage Pump House is also proposed, letter is enclosed as per Annexure 7.
8. The complainant Shri Hridesh Kirar has shown satisfaction with the work in progress as per

Annexure 8.

(v

(A.K. Bisen)
Executive Engineer
Regional Office,
MPPCB, Bhopal
Mob. No. 98272792723

WA\

(Manoj Shrivastava)
Tehsildar
Govindpura, Bhopal
Mob. No. 9617039039

(Salman Khan)
Sub-Engineer
Regional Office,
MPPCB, Bhopal
Mob. No. 8770777169
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AdditiondT Commissioner *

Bhopal
Mob. No. 9425184512
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(Anil Tatwade) (¢ 4
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Nagar Nigam, Bhopa
Mob. No. 9424499608
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(Adarsh Malviya)

Assistant Engineer (C)
Regional Office,
MPPCB, Bhopal

Mob. No. 9575912347

bt

(Manoj Verma) &
SDM (Revenue)
Govindpura,Bhopal
Mob.No. 9893091290

L

(Nasir Khan)

Encroachment Incharge
Nagar Nigam, Bhopal
Mob.No0.9179860066



Annexure - 1

Joint Committee Inspection on the matter of NGT O.A. 695/2019 order dated 06.10.2020

Inspection Date : 16.03.2021

D/519, New Minal Residency, Minal Residency, Bhopal, Madhya
Pradesh 462023, India

Longitude

774451948 E

Altitude 432.6 meters
Tuesday, 16-03-2021

Latitude
232783125 N

Local 12:07:08 PM
GMT 063708 AM

Photograph of remedial action in progress by Raj
Homes under the directions of District
Administration and BMC, Bhopal at the main
point of dispute by channelising drain behind
Hirdesh Kirar's house by increasing width and
depth of drain at the confluence of Kolua drain and
Raj Homes Drain as mentioned in the Panchnama.

Pradesh 462023, India
Longitude
774449346 E

Altitude 432.
Tuesday, 16-03

Latitude

23.2786135 N

Local 12:18:43 PM
GMT 06:48:43 AM

Photograph of remedial action in progress by Raj
Homes under the directions of District
Administration and BMC, Bhopal by channelising
the drain



Annexure -

D/528, New Minal Residency, Minal Residency, Bhopal, Madhya Minal Residency, Bhopal, M
Pradesh 462023, India Pradesh 462023, India

Lattude Longitude Latitude Longitude

23277775 N 774451112 E 23.2784855 N 77.4458538 E

Altitude 433.05 meters Local 12:13:33 PM Altitude 433.16 meters
Tuesday, 16-03-2021 GMT 06:43:33 AM Tuesday, 16-03-2021

Photographs of Joint Inspection Team including Tehsildar, Nagar Nigam and MPPCB officers with
complainant Hirdesh Kirar and Sanjay Mehta- Director, Raj Homes for status report of NGT 695/2019
order dated 16.10.2020
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Enclosure- C 24

REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD

E-5 Paryavaran Parisar Arera Colony Bhopal - 16
Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com

Outward No. [y RO /PCB/BPL/2019/NGT-695 Bhopal, Dated g /| /2021

To,
egal Officer,
M.P. Pollution Control Board,

Bhopal (M.P.)

Sub: 0.A.No. 695/2019 Hardesh Kirar V/s State of Madhya Pradesh.
Ref: Hon’ble NGT Principal Bench New Delhi order dated 06.10.2020

With reference to the above case Hon’ble NGT Principal Bench New Delhi by
order dated 06.10.2020 directed, “Let further step be completed by the District
Administration and the Nagar Nigam and report filed by State PCB on behalf the joint
committee. As done earlier by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR support PDF and not in the form of image PDF”

As per direction, Sub Divisional Magistrate (SDM- Revenue) Govindpura,
Bhopal - Shri Manoj Verma, Encroachment In-charge, Nagar Nigam Bhopal - Shri
Nasir Khan & Executive Engineer MPPCB Bhopal - Shri A.K. Bisen jointly inspected
the site on date 12.01.2021 mentioned in the order dated 06.10.2020. The factual
status is enclosed here with for necessary action please.

Encl: As above (Total Page- 11)

™~ (Brajesh’Sharma)
~ Regional Officer
Outward No. RO /PCB/BPL/2019/NGT-695 Bhopal, Dated / /2021

Copy to:-

1. District Collector, Bhopal for information & necessary action please.

2. Commissioner, Municipal Corporation, Bhopal for information &
necessary action please.

3. Member Secretary. M.P. Pollution Control Board, for information please.

4. Advocate Smt. Parul Bhadoria M.P. Pollution Control Board,

for information please. \%\
(Brajesh Sharma)

Regional Officer



25
Status Report

Subject :- Order passed by Hon'ble NGT Principal Bench New Delhi on dated 06.10.2020
in case OA no. 695/2019 Hardesh Kirar V/s State of Madhya Pradesh.

Wim reference to the above case Honble NGT Principal Bench New Delhi by order dated
06.10.2020 directed, “Let further step be completed by the District Administration and the Nagar Nigam and
report filed by State PCB on behalf the joint committee. As done earlier by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR support PDF and not in the form of image PDF’

‘ As per direction, Sub Divisional Magistrate (SDM- Revenue) Govindpura, Bhopal - Shri
Manoj Verma, Encroachment Ih-charge, Nagar Nigam Bhopal - Shri Nasir Khan & Executive Engineer
MPPCB Bhopal - Shri A.K. Bisen jointly inspected the site on date 12.01.2021 mentioned in the order dated
06.10.2020. The factual status is submitted hereby as follows—

1. Since this is case of Nalla Encroachment so MPPCB directed vide letter dated 14.10.2020,
06.11.2020, 02.12.2020 & 02.01.2021 to the District Administration & Nagar Nigam Bhopal
to take necessary action in this case.

2. In compliance SDM Govindpura, Bhopal called the Committee Members for site inspection
on date 12.01.2021. During inspection Shri Sanjay Mehta, Director, Raj Homes Pvt. Ltd.,
Bhopal, Complainant Shri Hirdesh Kirar, Tehsildar & Revenue Inspector Govindpura, Bhopal
& Rakesh Bhavsar, Engineer, Raj Homes representative were also present. Photographs of site
inspection as per Annexure 1.

3. SDM/Tehsildar informed that demarcatigg ;){ complaint site has been done in presence of
Nagar Nigam Bhopal representative on ,/ /2020 and provided demarcation report as per
Annexure 2.

4. During discussion complainant Shri Hirdesh Kirar informed that Raj Homes has constructed
Kachcha nalla on his land, in reply the representative of Raj Homes Shri Rajesh Bhavsar
informed that said Kachcha nalla has been constructed as per approved map. On site a nalla o7
breadth about 15 feet, depth 10 feet & length about 400 feet was observed, due to land dispute
SDM has called both sides with their documents on date 18.01.2021 (Monday), so that after
verification land issue could be resolved.

Panchnama prepared as per Annexure 3.

5. After clarification related to land dispute necessary corrective action will be taken by District
Administration and Nagar Nigam Bhopal jointly.

This status report is submitted for information gad stitable action please.

Enclosure :- As stated above. iy
‘Y\"\ [\/\W
@ - i /3 /\\.,o

(A.K. Bisen) (Nasir Khan) (Manoj Verma) \c\
Executive Engineer Encroachment Incharge SDM (Revenue)
RO,MPPCB,Bhopal Nagar Nigam, Bhopal Govindpura,Bhopal
Mob. No. 98272792723 Mob.No. Mob.No. 9893091290

E-Mail — romppeb_bpl@rediffmail.com

-
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Annexure - |
Joint Committee Inspection on the matter of NGT 0.A. 695/2019 order dated 06.10.2020

Inspection date. 12.01.2021
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Annexure - |

Kachcha Nalla

Kachcha Nalla constructed opposite to Shri Hirdesh Kirar’s (complainant) house
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